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(e) whether the Co-operative Societies 
who offered the lower rates for the said 
contracts are genuine societies as verified 
by the Railway Department as well as 
Co-operative Department if so, the reason 
for not allottng the contracts so far on 
lower rates be indicated ?

THE MINI&TFR OF STATF IN 
THE MINISTRY OF RAILWWS 
£ H R I SHEO N A R \I\) (a) to (d)

(e) \ ll the contracts, exccpt tht. Roods 
handling contract at \llahabad, have lx t n 
finalised and allotted to thecj operatnt 
societies after vcnfication of thtir g< 
nmncness The allotment of goods handling 
contract at Allahabad to a genuine 
coop rative sorietv of actual woiktis 18 
under consideration as a nuinbu of 
representation foi and against awaid cf 
this contract have been 11 reived

Cycle stand Contractor, Kanpur

7719 SHRI R A U JI LAI SUMAN 
Will the Minister of RAIl WAYS b< 
pleased to state

(a) whether a huge sum of Railway 
Approximately Rs 40,000 was nc t dt 
posited by the cyclc stand c< nit ic < t 
Kanpur whose teim of conti act <xpt cl 
on 31st Januaiv, 1979,

(b) whethei as a result of the si d 
default the cycle stand conti art of 
Kanpur m favour of the said c mttntoi 
was terminated bv DS/Allahabad with 
effect from 16th January, 1979,

(c) whethei after termination of the 
contract by the competent authority tht 
contract was allowed to continue up to 
31st January, 1979 by certain offinal 
and if so, the teasons therefor, and

(d) what action Government propose 
to take against such official who failed 
to realise the dues from the said cvclc 
contractor m time and also allowing the 
terminated contracts to continue beyond 
16th January, 1979 ">

THE MINISTER O r STA IL IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN) (a) A sum
of Rs 14,600/- only aslicenci fee was not 
deposited by the contractor upto 31-1-79 
the date upto which the contract was valid 
and the same has been adjusted against 
the security deposit of the conti actor

(b) The term of the contract expired 
on 31-1-79 and has not been renewed 
in favour of this contractor

(c) No.

fd) The licence fee due has already fc«n 
adjusted against the security dcfcui < / 
the contractor, and as such the question 
of taking action for any failure dees not 
arise
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H u n t  Nlsasnuddin Railway StatJ*»

77j i  SHRI MALHAVRAO £C]^ 
D1A Will tht Mimstu of RAILWAYS 
be pleased to state

(a) the trams up and down starting, 
terminating and touching Hazara* JSii- 
samuddm Railway Station at New Delhi,



137 Written Amswerc CHAITRA 29, 19C1 (SAKA) W ritten Answ ers 138

(b) w hether it  is a  fact th at tlie flow  
of trains at the station is more as a result 
number o f passengers gettin g down and 
getting in  at the station is heavy bu t basic 
needs specially separate sale counter for 
platform tickets is not functioning there;

(c) i f  so, assessment b y  G overnm ent 
about the inflow  o f  passengers; and

(d) steps proposed !to be taken to open  
a separate sale counter for platform  tickets  
in near future ?

T H E  M I N I S T E R  O F  S T A T E  I N  T H E  
M IN IS T R Y  O F  R A I L W A Y S  (S H R I  
SHEO N A R A I A N  : (a)) 5 9  trains are  

{«riginating/terminating and stopping at 
Hizrat N iza m u d d in  d aily.

(b) to (d). T h e  average a  num ber of  
passengers getin g dow n and gettin g in 
at N izam uddin R a ilw a y  station is 3045 
>■'<1 3 5 7 5  psr d ay respectively. T h e  
average sale o f platform  tickets is 919  
per day.

At present platform  tickets are issued 
from and class booking w indow  w hich is 
considered adequate. A  separate counter 
f)f 3lie o f platform  tickets w ill be consi- 
darei as and w hen justified.

B irth  R a te

7722. S H R I  M A D H A V R A O  S C I N -  
DIA: W ill  the M Snister o f H E A L T H  
AND F A M I L Y  W E L F A R E  be pleased  
to state:

(a) whether the low ering o f  borth rate 
target o f  30 per thousand b y  the end  
of financial ye a r 1978-79 has not been  
achieved;

(b) ifsojfactorsresponsibleforthesam e ; 
and

(c) steps proposed to be taken to achieve  
the target in near future ?

T H E  M I N I S T E R  O F  H E A L T H  
AND F A M I L Y  W E L F A R E  (S H R I  
RABI R A Y )  : (a) Y es, Sir. H ow eve, 
the Joint Conference o f the C entral 
Councils o f H ealth and F a m ily  W elfare  

iviewed the F a m ily  Planning perfor
mance achievem ents and its im pact on 
Krth rate in  its m eeting held in January, 
1978 and recom m ended the revised de
mographic g o a l o f bringing down the 
lirth rate to 30 per thousand o f  p op u la
tion b y 1982-83.

(b) L o w  le v e l o f  perform ance in the 
^^Tamily plan nin g program me was res

ponsible for n o t ach ievin g the birth rate 
of 30 per thousand b y  1978-79. Th is  
was m ainly due to widespread com plaints 
of compulsion and coercion in  the im 

plem entation o f the program m e during  
em ergency.

(c) In order to achieve the go a l o f  
bringing dow n the birth rate to 30 per  
thousand o f population b y 1982-83. e s  on 
operational program me o f 25 m illlicn  
voluntary sterilisaticr, 5 m illion IL ’D  
insertions and an annual average o f  5  
m illion o f conventional contraceptive  
and oral p ill users has been worked out. 
T o  realise these objectives, greater in
tegration o f H ealth, F am ily ^̂ ’elf^re, 
M C H  &  nutritional, services at a l! levels  
and conversion o f vertical progranrme 
workers sanctioned under various health  
programme into M ulti-purpose w crkets  
is being effected. Besides, the F am ily  
W elfare Program m e is being pursued 
vigorously w ith particular atten ticr to 
the welfare aspect and to the voluntary  
acceptance o f contraceptive practices 
through more intensive efforts in the  
direction o f education and persuation o f  
the people. Educational and m otivational 
activ'ities for the propagation o f small 
fam ily norm have been intensified and a  
large number of orientation training  
camps are being organised throughout 
the country. In respect o f rual areas, 
special attention is being given to the 
im provement o f m aternity services through  
training o f traditional birth attendants 
(dais) w ho are provided better equip
m ent after training. C om m u n ity H ealth  
W orker’s Scheme, w hich is a part o f the  
effort to reach prim ary health care to the  
people in the remotest areas, is also con
tributing to a better im plem entation o f the 
fa m ily  planning and M C H  aspects o f the 
Program m e in the rural areas. T h e  
C om m un ity H ealth W orkers h ave alrad y  
started distributing condoms in  the rin-al

In  order to prom ote h ealthy com peti
tion between States, U n io n  Territories 
and non-official organisations, a scher e 
for giving national awards in recognition  
o f outstanding performance has been in 
troduced. Special awards h ave also been  
announced for the prform ance during  
the period January-M arch  1979. T h is  
period was observed as a F a m ily  Planning  
quarter”  in order to focus the attention  
o f the people on the need for adopting- 
the sm all fa m ily norm and better care of 
children.

C a lc u tta  P o rt

7723- S H R I S A C H I N D R A  L A L  
S I N G H A : W ill the M inister o f S H IP 
P I N G  A N D  T R A N S P O R T  be pleased  
to  state;

(a) th e details o f th e  position o f C a l
cutta Port during the last three m onths  
regarding loading and unloading; an d




